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and Nagaland
3, Bihar(North 1409.30

4 Gujarat(South) 1232.75

5. Gujarat (Saurashtra) 1417.14

6, Barayana 1245.19

7, North-West Karnataka * 134533. .

8, .RestofKarnataka
*

129068

9. Kerala, Goa and Coastal Karnataka 1429.37

stock created during sugar season 2006-07, as ndicatt ii.
the table below; name yy --
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10. Madhya Pradesh < 1423.97 .

Il Maharashtrs.(South) reer *. 134481

19.
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Uttar Pradesh (East) 1383.41

Uttar Pradesh (West) 1275.92'

Note: For the purpose of calculation of buffer subsidy,
the rate of interest is as specified by the Department
of the Economic Affairs to be charged froin the

private companies shall be 12%per annumwith effect
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